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(b) The guantities of Protinex Gra-
nules produced during the last three
yoars had been as below

—tty

Qu.  Sales value
(an tonnes)  (Ry n
Ia

khs)

38y o1
174 376 21 FLEN T
317 12

1973 422 43

" LI

(¢) M/s Phzer Limted were 1ssued
<how cause notice for production of
Protinex without a valid industrial
licence/sanction The reply of the
firm, claiming that thewr licence for
Prolien Hydrolysate entilles them to
manufacture Protinex, has been receiv-
ed and 1s bemng examined 1n consulta-
fion wilh the Mimshiy of Law

States/Union Territories not connected
with Railway Lines

1755 SHRI P A SANGMA Will the
Mimster of RAILWAYS be pleased to
state

(a) the number and names of
States/Umon Terrtories which have

not yet been connected with railway
lines,

(b) whether any survey work had
heen done in those States/territories,
if so, the details thereof; and

(c) whether Government have any
plan under consideration to connect
the State of Meghalaya with rail-line
in near future?

THE MINISTER OF STATE IN THE
VIINISTRY OF RAILWAYS (SHRI
SHEO NARAIN) (a) The following
States/Union Territorieg do not have
inv railway line

1 Mampur

2 Meghalava
Atunachal Pr adesls

Mz am

Sikkun

[ © B

Ancdaman & “Nicobar IWands
Daclea Naga Hueh

~1

T shsbaclwap
(b) A statement is attached

(¢) Survevs have been compleied re-
cently for Gauhati-Burmhat and Jogi-
ghopa/Panchratnaghat to Da:angiri rail
links, the reports for which are under
examunation A decision regarding
constiuction of these lines would de-
peng upon the availabiity of funds.

Statement

Name of States/Umon 1urrntory
which do not have v 1l
way line

Surveys have been carried ;ut for Suchas-Jiribam n;
MG line and the reports have been exammed The

1eports it

that the hne would cost Rs 8 317
-

rores and would yield a return of ( -)2 204, m

first jcar A fresh traffic

18 10 progres

taking 0to the latest develop

2 Meghalay

has

Another survey for a ral
L it hat to D

‘and the reports arc under examinauon. A decon
regarding taking up of these projects would depend
upon!helvmllb.lhtyoffmldt
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g Arunachal Pradesh . Surveys

5 Sikhun

for 'I‘s?llng line is in Teoh Bt t!w

or the N.E. Council The pm,«?r:fu

red ::d ing taken up alter the surveys nre nmn-
of

ﬁ

pleted reports are cxamuned  Survey for ex-

nsion Rangapara-Balipara line to Bl uk'{:n

Murkongeelek Pasighat line have already

eted and the Reports are under examinstion.
on for taking up these projeets would depend

the avadabibity of 1esour ces and the cle arance

y the Planmng Conunission.

vg> g

Survey for Lalaghal!lalabassr-Savang/Ajal 1+
progress ail the oot of N L. Councdl  The  projet
will be convdired alter the survess arc  completed
and repurts examinid,

Mizotam

There 18 no propomal at prosnt 0 Javing o rail Lk
connec ing Sikkim,

Andam i & MNcobar Islands N proposal 1 undar conside ration at preseut

Dadra-Naga -Havely No proposal i untder consul ration at presoat

I akshadeep

Mo proposal o umilir consudi ration at preseat

Diversion of Fast Trainsg from Jammu

Multi Member Election Commission
of India

1756 SHRI G. M, BANATWALLA
SHRI MUKHTIAR SINGH
MALIK;
SIIRT MANI RAM BAGRI

Will the Minuster of LAW, JUSTICL
AND COMPANY AFFAIRS be pleased
to state.

(a) whether Tarkunde Commission
had made recommendations to Gov-
ernment for the Multi-Member Elec-
tion Commussion, and if so, Govern-
ment of India’s reaction theireto; and

(b) whether Government propose
to appoint more Members in the Elec-
tion Commission and if so, when?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (BHRI NAR-
SINGH YADAV): (a) and (b): One of
the recommendations contained in
the report of the Tarkunde Committee
on Electoral Reforms is that the Elec-
tion Commission should be made &
multi-member body. The Government
of Indla have not taken any declsion in
ihe matter,

to Bombay via Gurdaspur Batala

1757 DR BALDEV PRAKASH: Wil
the Mmister ot RAILWAYS be pleased
to state*

(a) whether there 15 a proposal to
divert the fust trans froam Jammu
te Bombav wa Gurdaspur Batala on
allocated days; and

(b) if so, the decision taken on
the proposal?

TIIE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) and (b). There
is no proposal to divert 171/172 Bom-
Yay-Jammu Tawir Express ma Gurdas

pur.
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